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Hjn'ble Smt, Lakshmx Sya.iiin axhan , rlsmber (J)
Han'ble Shri R.K,Ahjoja, i%i,iber (a)

1, ihri Harish Cnand
s/o Jhri Ram Raji Rai
i'late, Beihi" iiilk Scheme,
Uest-Petal Nagar,Neu Belhi-8
and jtharsCasper list attached) Anf)*A

,,, Applicants

(By Advocate Sh.H . Hauat )

v.:

1, Union of India through Secretary,
ilinis-ry of Agriculture,
Deptt,of Agr,i3c Cooperation,
New Belhi-1

2, The Chairman
• elhifUlk Scheme,
West Patel Nag ar , Neu Lj0lhi,8

(By Advocate 3h,V«S«R« Krishna )
,,, Resoondents

J R D u. !V ^ Jrv AL j

(Hon'bls 3fnt,i-akshmi Syaminathan, Member (3)

In this application, the petitioners have

sought certain benefits which according to them have

accrued as a result of the judgments of this Tribunal

in 3A 1793/88, JA 1794/88 and oA 1796/88 which were

disposed of by a common order dated ^,3,90,

2^ iJe have heard both the learned counsel and

perused the cecords,

3^ Shri R.S« Rawat, learned counsel for the

applicants has admitted that the applicants as well as

the respondents in th- present case are the same parties

as were in JA 1794/88, It is also noticed that the main

reliefs sought in this Q.A, had already been granted by
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the Tribunal^ order dated 2.3.90 uhich is also not

denied by the learned counsel, Shri U.S.R. Krishna,

learned counsel for the respondents submits that as

regards the relief claimed in para a(iu) i.e. for

payment of arrears of salary a:od allowances, this

prayer had also been included in the relief granted in

para 1l(ii) of the judgmen t/order aated 2.3,90, Learned

counsel f^r the respondents, therefore, submits that

as the present J.A, is barred by the principles of

resjudicata it may be dismissed on this ground,

3, The above narration of facts clearly shows

that the reliefs claimed in this J,A, had already been

granted in the order of the Tribunal in dA 1794/88 dated

2,3, S0 excepting the prayer for arrears ot salary and

aliouances. As regards, this prayer, nothing has been

shown by the applicants as to why this could not have

been prayed for in the earlier J.A, We are, therefore,

of the view that this O.A, is clearly barred by the

principles of constructive a# resjudicata,

4, In the result, this JA i s dismissed. iM o order

as 10 c 03 ts . '•

(r^.K.Ah^U-er^r (Smt.Lakshmi Swaminathan)
PlajstT^r CA) Plember (j)

sk
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S.lMo, iMame Fathers Name

1, Shri Prem Chand Shri Baffi ham

2, Shri Shis ham Shri Ueepahand

3, Sh.Kameshwar flehto Shri Sane Lai

а. Shri Shis Pal Sh,Chatter Singh

5, Sh. Nand Kishore Sh.Aam Bahadur

б, 3h.h ama Shakar ilehto" Khagesh Nehto

7. Sh.Harish Chand Rai Sh.Ram Raji hai(Applic ant)

8. Sh. Deep Chand Sh.Tara Chand

9. Sh. Ram Shis flehto Sh. Sone Lai

10. Sh. Ram Kaxan "•ai Sh. 'Chalakiham Rai

11. Sh.Nahar Singh Sh. Brahma Nand

12. Sh. Krishan Pal Sh. Baluant Singh

13. Sh.Raj Kumar Sh.Saiek Chand

14. Sh.Rakam Singh oh. Beg Ram

15. Sh.Ram Chander P.Singh oh. Conor Pd Singh

16. Sh. Ram Deu Sh. Botal Singh

17. Sh.Ram Gulam i1«hto Sh.Jhotee f'lehto

18. Sh.Lal Bihari f'tehto Sh.Anurag flehto

19. Sh.Ajit Singh Sh. Pirthv/i Singh

20. Sh.riohinder Singh Sh. Ram Singh

21. Sh.Radhey Shyam Sh.Budha flal

22. Sh.Bal i.aj Singh Sh.'latroo Singh

23. Sh.Dharam Bir Singh Sh. Charan Singh

24. Sh.Daya Nand Sh.Bhaguan Dass

25. Sh, 0him Singh Sh.Thakur Dahagir Singh

26. Sh.Ram Chander Par sad Sh.Amichan flahto

27. Sh.Satya Parkash Sh.Parkash Chand

28. Sh.Raj Pal Singh Sh.Dharam Singh

29. Sh.Baboo Raii Sh.Ram Dass

30. Sh.Shiv l^angal Sh.Began Nath

31. Sh.Gulab Singh Sh. Lala Ram

32. Sh.Laloo Pasuan Sh.Yadu Pasuan
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33. 3h. Wed Parkash Sh.dharam Singh

34. Sh.Amar Singh Sh.Hari Singh

35. Sh.Qharam Vir Singh Sh. Kishori Lai

35. Sh.Har Saran Sh.Horam Singh

37. Sh.SurBsh flehto Sh.Ouarika flehto

38. Sh.Kripal Singh Srf.I*lehkar Singh

39. 3h, Char an Singh Sh.Chandgi Ram

40. Sh.iladan ilohah HandB^ Sh.Adha Prasad

41. Sh.Oindeshuar Yadav Sh.S atayanar ain Yadav

42. Sh.dvam Khilauan Yadav/ Sh.i'iusal Yadav

43. 3h. Matadeen Yadau Sh.Jai Karan Yadav

44. Sh.Sonu Thakur Sh.Ram Brichh

45. Sh.f^aui Dutt iharma Sh.Ganga -^aran Sharma

4 6. Sh.BhaJpal Singh Sh.Jased Singh

47. Sh.-ihr iniyas Sh.Suraj Bhan

48. Sh.Sita Ram Pd. Sh.Bhukal Pd.

49. 3h, Jai Parkash Sh. Harishchander

50. Sh.Satya Pal Sh.Keual Singh

51, Sh.i^ara Karan Sh.Pheru Singh

52. Sh.dukha Thakur Sh.Saryug Thakur

53. Sh.Rara Prauesh Thakur Sh.Upender Thakur

54. Sh.Maheshuar Singh Sh.dhan 8aj Singh

55. Sh. Chatter Singh Sh.ilakhan ^-al Singh

56. Sh.Sai Karan Sh.Sahdev

57. Sh.llahesh Chand Sh.Som Nath

58 . Sh.Prayag Outt Sh.Ram Haran Tiuari ^

59. Sn.Raj Narain Thakur Sh.Ram Lakhan Thakur '

60. Sh.Sh.Rajender Prasad Thakur Sn, Chander dev

51. Jh.Jai Prakash Pasuan Sh.Kishan tal

52. Sh.Ramesh Pd.Singh Sh.Ram dev Singh

63. Sh.Pati Ram Sh.Ram Sauara

54. Sh.Ram Asrey Singh Sh.Ram Si lash Singh

65. Sh,'Pundeu Pd. Sh.Abilahh Pd.
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66, Sh, Rajjndsr ai Sh.Qevsnder Bai

67, Sh.Baleshuar Thakur Sh.t^iamgi Thakur

68, Sh.TirbbuuanPasuan Sh.Ram Yattan Pasuan
#

69, Sh.Prem Chand 3h,Pirthui Bingh

70, 3h,\/ishiJa Nath i'lehbo 3h,Rudal Mehto

71, 3h,Krishna Shanksr 3h.Ram Adhar Yadau

72, Sh.R ajenuer -^ass 3h. Mahang u ass

73, 3h.Ram Prit Oass 3h,aale3huar Jass

74, 3h,Raui ihanker 3hri Kali Ram

7 5, 3h.Jm Prakash 3h,Har Par^ad

76, Sh.Nagender Pasuan Sh.Hanu an Pasuan


